IN THE CENTRAL ADMINISTRATIVE TRIBUNAL,JAIFUR BENCH,JAIPUR.
* Kk *
Pate of Derizicon: 18.1.2000
OA 160, 2000
Mrs.Saroj Kanwar thekhawat w/o Late Shri Dilip Singh Shebhawat r/c Tpa-
II/26, G3I Colony, Malviya Nagar, Jaipur.

... Applicant

Versus
1. Union of India through Szovetary, Post & Telegraphs, Mew Delhi.
2. Superintendent of Post Offices, Mofussal Division, Shastri Nagar,
Jaipur.
3. ~ Sub Divizicn, ASFO, Shahpura, District Jaipur.
... Pespondents
CORAM:

HOM'BELE MR.3.K.AGARWAL, JUDICIAL MEMBER
For the Applicant eee Mr.Y.C.Sharma
For the Respondents cee

_ ORDER
PER HON'BLE MR.S5.E.AGARWAL, JUDICTAL MEMBER

In this OA, the applicant malkes a praysr oo direct the respondents
to consider her a2 for appointment on compassionats  grounds. The

applicant iz widew of Late Shri Dilip Singh Shekhawat, who was worling as

Pratal Azsistant at Shahpuara and died on 17.12.98.
2. It is submitted Ly the learnsed ocounsel. for the applicant that the

applicant had filed a repressntation on 12.8.92, which has not ha2n

dizpozed of so far. He sesks dizpozal of the er"esentaticxllat this
stage. '

3. In view of his submiésion, reapondsnt Mol is direcksd bo disposs of
the representation of the applicant datad 12.6.99, by a vrsaszonsd and

srzaking order within two months from the date of ve
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this order, if the same has nob already keen Jdecided.
havingy any arievance aJainst the Jdispozal of the representatian, 3Q
diepsed of, she iz free to move this Tribunal for redressal of her
grievance.

4. With the above Jdirections, this OA is disposed of atb the stage of

adimis=sicn. . o J\g2i4‘X?
: (53.K.AGARWAL)

MEMBER (JUDL)




